Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor:

Category of
stakeholders

~ Unpaid

insolvency

resolution
process costs

Vineeta Maheshwari; Process Number: 1; Last 5 digitof registration number: 10364

Summary of claims received

No. of claims

Amount (Rs.)

Summary of claims admitted

No. of claims

Amount (Rs.)

Amount of
contingent claims

Amount of claims
rejected

Amount of claims
under verification

YOGIRAJ GINNING AND OIL INDUSTRIES PRIVATE LIMITED Date of Commencement of Liquidation: 06-06-2023; List of Stakeholders as on Date: 07-07-2023; Name of IP: Ms.

Details in annexure

NA

Liquidation costs
incurred till date

0

0

0

NA

Secured financial
creditors

308944680.17

301764343

7180337.17756
953184

Annexure 3

~ Unsecured
financial creditors

0

0

0

Annexure 4

Operational
creditors
(Workmen)

0

0

0

Annexure 5

Operational
creditors
(Employees)

Annexure 6

Operational
creditors
(Government
Dues)

756953184

756953184

Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

1065897864.17000

01

1058717527

7180337.1775695
32

Annexure 9



https://ibbi.gov.in//uploads/claims/2023-07-07 14:54:23-b31fcec8bc2cfa43f33b01c31e369d67.pdf
https://ibbi.gov.in//uploads/claims/2023-07-07 14:54:23-d728dc1f49df1fb7a581dde05e6c4831.pdf
https://ibbi.gov.in//uploads/claims/2023-07-07 14:54:23-e5231a7ff06646fa388349ff65b48001.pdf
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